INVITATION FOR EXPRESSION OF INTEREST FOR VISHAL STRUCTURALS PRIVATE LIMITED
Engaged in Engineering, Procurement and Construction (EPC) business
Unit No. 701-706,7th Floor, Krishna- Govinda Tower Plot No.22-26, Sector 24, Vashi, Opp.
Sanpada Railway Station, NAVI MUMBAI, Maharashtra, India, 400705
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

sl. RELEVANT PARTICULARS
4. | Name of the corporate debtor along | VISHAL STRUCTURALS PRIVATE LIMITED
" | with PAN & CIN/ LLP No. (CIN: U28920MH1983PTC030252)

PAN No. - AAACV1486A

2. | Address of the registered office Unit No. 701-706,7th Floor, Krishna-Govinda Tower Plot
No.22-26, Sector 24, Vashi, Opp. Sanpada, Railway
Station, Navi Mumbai, Maharashtra, India, 400705

3. | URL of website NA
4 Details of place where majority of | Office premises no. 701 to 706 on 7th floor of Krishna
* |fixed assets are located Govinda tower on plot no. 22-26 sector 24, Vashi, near

Sanpada railway station 3784 sq. feet (Super Built Up)
Office premises no. 401, 404, 405 and 406 on 4th floor of
Krishna Govinda tower on plot no. 22-26 sector 24, Vashi,
near Sanpada railway station 1918 sq. feet (Super Built Up)
Plot No. 45, MIDC Taloja (1000 sg. mtrs)

5. | Installed capacity of main products/ [ The Corporate Debtor was engaged in Engineering,
services Procurement, and Construction business. It was a qual-
ified contractor for Maharatna Public Sector Units in the
oil sector. It has executed projects for companies like
HPCL, ONGC. Currently, there are no operations/ongo-
ing projects in the company.

6. | Quantity and value of main products/ | Revenue from Operations in the Financial Year ending
services sold in last financial year March 2024 was INR 30,10,64,253/-

7. | Number of employees/ workmen Nil (No employees working currently)

Further details including last available | Expression of interest is being invited under two options;
8. |financial statements (with schedules) |i. Corporate Debtor as a whole. ~ OR

of two years, lists of creditors are ii. For one or more assets of the Corporate Debtor in
available at URL: terms of Regulation 36B(6A) of the Insolvency and
Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016 i.e.,
Asset Wise Resolution. For further details, kindly refer to
the detailed invitation of expression of interest (link given
below). Please refer detailed invitation of expression of
interest with details of assets of the Corporate Debtor,
and relevant dates for subsequent events of the process,
available at: www.ssarvi.com

Eligibility for resolution applicants Email Request to be sent on:-

9. | under section 25(2)(h) of the Code is | cirp.vishalstructurals@gmail.com
| |available at URL: Also available at — www.ssarvi.com
10 Last date for receipt of expression of | 26th May 2025

| |interest

Date of issue of provisional list of 5th June 2025
*| prospective resolution applicants

19 |Last dqtg for sybmission of objections | 1otk June 2025
to provisional list

13, Date of i§sue of ﬂngl list of ! 20th June 2025
prospective resolution applicants

Date of issue of information memo- | 25th June 2025
14.| randum, evaluation matrix and
request for resolution plans to
prospective resolution applicants.

15.| Last date for submission of 25th July 2025
resolution plans
16.| Process email id to submit cirp.vishalstructurals@gmail.com

Expression of Interest

Note: The information mentioned herein is based on the currentmformatmn available with the
Resolutlon Professmnal as of now. Any additional i received by the Resol

| will be updated from time-to-time to p making request for the same
through email on the Email ID mentioned against Sr. No 9

CA Prashant Jain

Resolution Professional in the matter of Vishal Structurals Private Limited

Registration Number: IBBI/IPA-001/IP-P01368/2018-19/12131

Date: 12th May 2025 A-501, Shanti Heights, Plot No, 2,3,9b/10 , Sector 11,
Place: Mumbai Koparkharine, Navi Mumbai - 400709 , MH.
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COMPANY CURRENTLY SOURCES FOUR REBADGED MODELS FROM MARUTI

Toyota may face supply bump as Maruti exports rise

NITIN KUMAR
New Delhi, May 11

TOYOTA KIRLOSKAR
MOTOR'S rapid growth
through rebadged Maruti
Suzuki models may slow down,
as Maruti is unlikely to signifi-
cantly increase supplies to its
alliance partner. According to
industry executives, while
Toyota is seeing robust demand
forthese models,Maruti’s grow-
ing export commitments could
constrain furtherallocations.

“Marutiisalreadyexporting
its vehicles to markets like
Africa, Japan and other coun-
tries,soasignificant increase in
volumes to Toyota may not be
feasible,” said a senior industry
executive.Although Marutimay
raise supplies modestly in the
ongoing financial year, the
uptickis expected tobelimited,
the executive added.

Toyota currently sources
four rebadged models from
Maruti — the Glanza, Urban
Cruiser Taisor, Rumion, and

_
Vanguard strikes

gold with contra
bets in India

ITALSO INCREASED the port-
folio holdings in Hindustan
Construction Company,VaTech
Wabag, Samman Capital and
Zee Entertainment. Among its
largest holdings in the portfolio
are HDFC Bank, Infosysand Axis
Bank. It owns 1.2% of HDFC
Bank worth 15,431 crore,
2.6% stake in Infosys worth
314,260 croreand 1.1% of Axis
Bankworth ¥3,814 crore.

Its India assets under man-
agement was just ¥5,433 crore
in end-December 2015 which
rose to ¥43,047 crore by 2025
March-end.What is interesting
is that the fund house's AUM
tooka199% hitbetween Decem-
ber2024 and March 2025 when
India's broader markets cor-
rected sharply. That is, the Sen-
sexwas marginallydown 0.93%
while BSE Midcap and Smallcap
Indexfell 10.58%and 15.48%,
respectivelybetween December
2024 and March 2025.

An email query sent to the
fund house was unanswered.

Vanguard, founded in 1975
byJohn Bogle,is theworld's sec-
ond-biggest fund house after
Blackrock with assets of $10.4
trillion as of January 2025. It is
known for its exchange traded
funds, mutual fund schemes
and brokerage services. In mid
2024, itappointed Salim Ramyji,
a BlackRockveteran asits CEO.

The fund house offers two
classes of funds: investor shares

Vanguard owns 1.2% of HDFC
Bank worth %15,431 crore

and admiral shares. The latter
has lower expense ratios and
higher investment thresholds.
The Vanguard FTSE Emerging
Markets (EM) Fund is a passive
ETF is a diversified Emerging
Markets fund with an expense
ratio of 0.07%. Its current net
asset value is $46. The fund's
largest exposure is in China,
Brazil, Taiwan and South Africa,
as per the index's portfolio. The
fund's net portfolio sizeis $112
billion as of March 2025.

The Vanguard Emerging
Markets Select Stock Fund is an
actively managed international
fund.It seeksaminimum invest-
ment of $3,000 at unit value of
22.7.1ts expense ratio is 0.75%
and YTD return is 7.51%. The
latterfund ismanaged by Boston
based Wellington Management
Company, Scotland based Baill-
lie Gifford Overseas and New
York-based Pzena Investment
Management.

India-Pak tensions rock
hospitality business

THE 74-MATCH TOURNA-
MENT was to take place across
13 venues — Mumbai, Ahmed-
abad, Hyderabad, Visakhap-
tanam,Chandigarh, Delhi, Ben-
galuru, Guwahati, Jaipur,
Lucknow, Chennai, Kolkataand
Dharamsala. The match
between Punjab Kings and
Delhi Capital being held in
Dharamsala last week was
called off. Later, the BCCI
decided to suspend the tourna-
ment foraweek.

Hotels have now started tak-
ingmeasuresto protect margins
inthelight of decliningbusiness.

“Late last week, multiple
hotels held top-level meetings
to decide on measures to con-
trol costsas business dwindles.
Some of them are expected to
effectahiring freeze, minimis-
ingeven gighiring fornowand
control HLP (heating, lighting
and power) costs by optimising
occupancy at their properties,”’
an executive with a 5-star
chain said.

Optimising  occupancy
would mean giving out reserva-
tions on specificfloorstoensure
consumption of less electricity
and power.

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
EHUBANESHWAR EXPRESSWAYS PRIVATE LIMITED

HAD BEEN DPERATING AS A SPECIAL PURPOSE VEHICLE (SPV)
I CONSTRUCTION SERVICES PRIGTARILY AT BEHUBANESHWAR, ODISHA
[Under sus-regelabon (1) of regelation 364 of the Insalvescy and Baskropbcy Board of Inda

{Insalvemcy Beslubon Procoss

for Corporate Persons) Reguiations, 20006)

Toyota sold 309,230 units
in FY25, of which 160,514
were rebadged
Maruti models

Urban Cruiser Hyryder,based on
the Baleno, Fronx, Ertiga, and
Grand Vitara,respectively.These
rebadged modelsaccounted for
529% of Toyota’s total domestic
salesin FY25,up from 44% in
FY24, according to data from
the Society of Indian Automo-

bile Manufacturers (SIAM) and
company filings.

Toyotasold 309,230 unitsin
FY25, of which 160,514 were
rebadged Maruti models. How-
ever, Maruti supplied only
106,422 vehicles to Toyota
while selling 648,297 units of
its original versions in the
domestic market. The supply
constraint has meant that for
everyfourcars Marutisells, Toy-
ota manages to sell just one
rebadged version.

Saharsh Damani, CEO of the

Jindal Stainless eyeing
I40K-cr Maha facility

JINDAL STAINLESS IS “serious
about Maharashtra” and is
engaged in discussions with
the state government to
acquirealand parcel forits pro-
posed ¥40,000-crore stainless
steelmanufacturing facility,its
MD Abhyuday Jindal said.
Jindal Stainless has a capac-
ity of 3 million tonnes per
annum atitstwo plantsin Hisar
(Haryana)and Jajpur (Odisha).It

are in discussions with the
state government for acquisi-
tion ofland,’Jindal told PTI. He
made theremarksinreplytoa
question seeking an update on
theagreement signed with the
Maharashtra government in
March thisyear.

Jindal said capex for FY26
has been fixed at 2,700 crore,
which includes 1,000 crore
spillover of FY25. In FY25,

Federation of Automobile Deal-
ers Associations (FADA), said
the demand for Toyota’s
rebadged models remains
high, but “the company can
only sell what it receives”.

A query sent to both Toyota
and Maruti regarding their
vehicle-sharing arrangement
and supply plans remained
unanswered till the time of
going to the press.

The rebadging arrange-
ment,in place since June 2019,
has been a game-changer for

Toyota in India. Starting with
the Glanza, Toyota has since
added three more Maruti-
based models, helping it
rebuild momentuminahighly
competitive market.

In contrast, Maruti has seen
limited domestic gains from the
partnership, with just one
rebadged Toyota model, the
Invicto, sold under its badge.
Only 4,036 units of the Invicto
were sold in FY25,compared to
Toyota’s 62,794 units of the
original Innova Hycross.

MODEL MANAGEMENT
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Partnership gains
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o Nippon;nd]a Mutual Fund

Wealth sets you free

(CIN - L65910MH1995PLC220793)

Fax No. +91 022 6808 7097 « mf.nipponindiaim.com

Nippon Life India Asset Management Limited

Registered Office: 4th Floor, Tower A, Peninsula Business Park, Ganapatrao Kadam Marg,
W), Mumbai - 400 013. Tel No. +91 022 6808 7000

Record Date
May 14, 2025%

' MUTUAL

's-:n'u .'|'r.'.|

Notice is hereby given that the Trustee of Nippon India Mutual Fund (“NIMF"”) has approved the following
Distribution on the face value of Rs. 10/- per unit under Income Distribution Cum Capital Withdrawal (IDCW)
option of the undernoted scheme of NIMF, with May 14, 2025 as the record date:

i, | Mame of the corporate debior along
| wiith Py Cal P Mo
2, | Andrass of the registerad office

3. | URL of wabsite
4, | Details of plage where majonty of
| feed femsets are located
5. | Installed capacity of main products,’
| ERIVICES
&, | Quantity and value of main poducts
| servicas soid | last financia! year
7. | Number of employees workmen
8, | Further details mcheding last svailable
financial staterments (with schedukes]

of two years, lists of credilors arg
available ot LRL:

4. | Eliginlity for resoluton applicants
undor secton Z5[2Khi of the Code is
| nailable ol URL:
Lasa date for recespt of spression
of irforest
11 [ I_'J..,:1r r,||' 550 af |1r\-.|l.-|7.||,1r|'| ||'5I_ of
| praspective resslution applicants
12, Last dater for submission of
| nlyedlions to provisional list
13, Davie af i issue ol inal list |,'|I'
| prospectivie reselution apolicants
14, | Darte-al issoe ol information
mermsdrarcum, ewslustion makrix ard
resguiest for resalution plans o
| prospective resslution apglicants
15, | Last date for-subimisssion of
rissadution plans

15 | Process emall id 1o subimi
| of Trleresd
17, | Details af Ehe corparata dellar's
r|-'g_|'-ilr :1|-:||| 5.IHI|.-E 1."i MASME

Date; 12,05, 2025
Place: New Delhkl

Expiressinn

RELEVANT PARTICULARS

| Bhubaneshwar Expressways Private Limited
[ CIN : LAS2000L2010PTC051 2]

Reglstenad Ofica; D427, 2nd Foor, Rarmphal

Chowk, Palam Extn.. Seclor-7, Dwarka

waw Dalhi - 1104075
Former Regstared Cffice: Shop Mo-11%
Firet Floos, Sector-7 LSC-N, vasdhman Star

| Citi Mall, Drwarka, New Dalhi - 110077
| It www, e a0’

Anigad, Maharashtra

[ ot Applicabie
| Mot Applicable

]

For financials of previous yeaes -

hattpes: drive, gongla,comy drivesfolders

LiwrihEuinHGeRHoMaBE0T rhaUsl T bl

Pusp=drive link

For process refated documents -

| it e e

For ANGCREs resakedd oocumenis
Pttt e e eny {Document Tel;

| Destavitod Irvitirtion for Expression of Intenest]

AT 2070, Tumsday

| D&/ 062025, Friday
| 11/06/2025, Wednesday
| 23,/ 06/2025, Saturday

| DB/ 2025, Friday

[ OTFAOT 2025, Monday sutject to grant of

mecAry elension af tme by Hon'hile

Adivdicating Authorily under section 1203} of

ke Ciacle

| bepl. GrpBgrnad com

[ ot Ragistarad

g~
CA Monlka Agarwal
Resolution Professional

For Bhubaneshwar Expressways Private Limited (under CIRP)
IBB] Registration Mo [BE]/TPA-DDL/P-POL LT/ 20181911866

AFA walid upto: 31.12 2035

IBB| Registered Address: 205, Chopra Camplex, B, Preet ¥ihar
Community Centre, Mew Delhi bepl.oirp@Email.com (prosess specific)
cacsmonikp.agarwal@egmall.com (registered with IBEI)

I st Floor, Compurer Amenity Center, TRRTC Bus stand,
Foachugrucdn, |iydlemsbad - SOD02Y

INVITATION FOR EXPRESS1ION OF INTEREST FOR THE SUBSTITUTEOMN

OF CONCESSIONAIRE IN A DBFOT ANNUITY BASIS ROAD
PROJECT (CONSTRUCTION IN PROGRESS) IN THE STATE OF BIHAR

A :-.|_'.1~1_-,-;|EE||_|||'|||-_._- vehiche (MConcesslonalre™ ) was awarded the concesaio for foisr lag ElRlg ool
riKigd prniccl in the State of Bihor, developed on design, build, Annnce, operate, and § |'|nw.!r1'
(DBFOT™) on Annuity basis (*Project™) by the Mational Highway .'5..|l|'..~:i-'.:|- of India
(“Anthority™)

Forr resofution of siressin the Concesgionaire, State Bank of Imfia (*SBI™) on hehall of the
comsortium of lenders (eoliectively, the *Lenders™ |, hos decaded (0 undertake a transpareni
biddding process for identification of an cligible ity (the “Bld Precess™), aving reguisis
technical and financial capacity (“Sebechee™), to subshbude the IZ'-.lnrﬁ.uH'-Tlilin' ot the resichaal
et riod of the eniguial concessen. foe undertaking axecuting balasice wioeks and Fog settlement
of putstanding dves of the Lenders, in accordance with |h-.hrnhnr-JLn.'-m-lth:-1:-~.|1u.um{-|||II|¢

docoment vt e bacds (7 Biel Process Document™) ad Ui concessmon 2 g recInenl
In thes regard, BOSE Capatal Markets Laimdied {“BOBCAPS™ ) has been appomted as the
process advisor {“Process Advisor™) for shviging the Lenders 1o conpection with the Bid

Processlincidenta]l matters ansd ::n|'~.~;|m|1|:|‘! the Bid Process

State Bank of Indes, on behalf of the Lendess, hevely invives expression of micsest { the =EQ)
froan interested badders Sconsertiom . of Sdders havine regpuisite lechnical and finangeal
capacily, substaniially in the formsabs) supulated in the Bid Process Documsest (*EOI
Docwments' ) issuct by 3B and BOBCAPS {each such entity being an “Interested
Party/ies™), as may be ncceplable fo the Lenders and the Authonty, for sulsdiuting the
Concessionaine in the Project. Thi Substitution of Concessionmire & on ™ As i where is”, "8 iz
whnt 157, mses how as™, “whotever Uthere i =7 wned " withost recourse™ bises by Ehe Lenders anclior
BOBCAPS,

Fore breef detailsof the Project, formataf the i".liillq'i'.-:I-.|l.'FJ|.|'.-..'|'.-I.~\..||:.-'J.:||:|:=' Tugihes mionmatena ol
updates, the Inferested Partivs may refer 1o the websites of State Bank of India

{ litpe: Chaiik skl wiebdshi-in-thenewsianetlon-notice s saclaesi-and-others] and/or
BOBCAPS (hips. www bobcaps intenders’). For any amendment'maditication 1o the Bid
Privcess Diocument, EOI Docaments andior the Bid Process, incheling [urther apdaies. i

relation to the proposed tramsaction, please visil the above-maen tosed wihsites ol 2 regular
hisis
Any Literested . Pant 1§ kY abinit the EOL vade cosnil o |:I|I.IJI\.-.|I'IJA.|L 1T l.'l|.'l...1;l-\. 11 A
e othersd w._._r_g_n.l_ﬂ'ln;_ i in I||||'|L with a ha rl_kl'-r-l.- withm 2 ibwio '.'l.nrkn} |'i'|'.--u|| thie cmail
¥ erlher hand deliver W, pesl or courier {al nsk and eost ol the lnteresied: Party) moa szaled
envelope with the tnm:-'vl'ipl - "Exprecaton of Diveeest St Subwiiniien of Cescessionaie
urgerfaking rocd pemecs on Billor T N SR = Axeistert Creeral Mamagen, AT N O AP
(Sector), Sreessed Asers Resolition Groap (SARG aof Stare Bawk of Inilfta, Corporete
Cienfre, 21t Flaer, E Wing, Moker Tower, Cuffe Pavode, Ao J00005".

!; ' BOBCAPS BOR Capltal Markets Linalted
’ 1 Repistered Office; | 704, B Wing, 17th Floes, Parines Crescenzo
oy omed sitsiy | PR Mo C-3839, G Block, Bamdsa kuela Complex, Bandia (E)
of Sank af Borodo) Miumbai — RS | CTM; LSS0 TH | SSnG GO 0aSRRm0 o
Incase of any clarifications, please contact the fellowing:
Contact Persans Tq-'l:cphnnr Mamibher E=mmunal IT¥
M Vinay Tibrewal | BOBCARS) e LR projectroadibabeaps.in
M Matlri Sheth |BOBCAPS) A St TGRS
Dsclaimer: Ty adhernisemem dies . canmime ang wail onod b deemed’ roo conviioe e
Frnni el ml He ot af ST avecdor Ldimidery engbie BERAUAPY Mo coviy ol e Dicdkdfier pvocess
e fooreleer a Sefecrer, 5B the Denddery o BONRCAPS sesere i J._.'l'i'.' LT TR Ly LR L v |
ranprel il e SR e o am’ it theresd i acee’ owrepecramsiold ECH affers, ar ame stage of
i .I:I'I..' Pacis uml'..u Ay |II.'h: |I'Ih'\|'|l Poamniss (w il .'|'|.'|.|.,' N ALY G AT widranif

asvipreirgt ary recra s wirboat oy dlehilin. Tns v moroe offer decssnemt. The dovae of the Bid Process

Lo irapciad Ripeady aead Aupaly A S0 areaiar Lewators oo SEIBCAPS {0 harreud 2o wpfect Wae Nedooive
ST wadvor Lendvers aadior SORCAPS wili st fie dlie or any mamae sfsarmgeyer fin g Casiy anmd
erperay drrerarrodd e e inferdrs el Podivinl, b fedotiond 00 (e Fromidoo ol covlenmpi oo fei i
mudllor ot Bid Procesy oparttens, . Thie aea®erdiemein (4 -|I|I'.'I':| rie allsedaneesy arad Direudariog
raerifeeet in e Bk Procans Deeunmen Sl

Dhate: May 12, 2025

Anmthorized Signod 0y
Place: Mumbal

[ State Bank af Indin

INVITATION FOR EXPRESSION OF INTEREST FOR VISHAL STRUCTURALS PRIVATE LIMITED
Engaged in Engineering, Procurement and Construction (EPC) business
Unit No. 701-706,7th Floor, Krishna- Govinda Tower Plot No.22-26, Sector 24, Vashi, Opp.
Sanpada Railway Station, NAVI MUMBAI, Maharashtra, India, 400705
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Sl. RELEVANT PARTICULARS

1. |Name of the corporate debtor along | VISHAL STRUCTURALS PRIVATE LIMITED
" | with PAN & CIN/ LLP No. (CIN: U28920MH1983PTC030252)
PAN No. - AAACV1486A

Unit No. 701-706,7th Floor, Krishna-Govinda Tower Plot
No.22-26, Sector 24, Vashi, Opp. Sanpada, Railway
Station, Navi Mumbai, Maharashtra, India, 400705

2. | Address of the registered office

3. | URL of website NA

Details of place where majority of
fixed assets are located

Office premises no. 701 to 706 on 7th floor of Krishna
Govinda tower on plot no. 22-26 sector 24, Vashi, near
Sanpada railway station 3784 sq. feet (Super Built Up)
Office premises no. 401, 404, 405 and 406 on 4th floor of
Krishna Govinda tower on plot no. 22-26 sector 24, Vashi,
near Sanpada railway station 1918 sq. feet (Super Built Up)
Plot No. 45, MIDC Taloja (1000 sq. mtrs)

5. | Installed capacity of main products/
services

The Corporate Debtor was engaged in Engineering,
Procurement, and Construction business. It was a qual-
ified contractor for Maharatna Public Sector Units in the
oil sector. It has executed projects for companies like
HPCL, ONGC. Currently, there are no operations/ongo-
ing projects in the company.

6. | Quantity and value of main products/
services sold in last financial year

Revenue from Operations in the Financial Year ending
March 2024 was INR 30,10,64,253/-

7. | Number of employees/ workmen Nil (No employees working currently)

Further details including last available
8. | financial statements (with schedules)
of two years, lists of creditors are
available at URL:

Expression of interest is being invited under two options;
i. Corporate Debtor as a whole.  OR

ii. For one or more assets of the Corporate Debtor in
terms of Regulation 36B(6A) of the Insolvency and
Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016 i.e.,
Asset Wise Resolution. For further details, kindly refer to
the detailed invitation of expression of interest (link given
below). Please refer detailed invitation of expression of
interest with details of assets of the Corporate Debtor,
and relevant dates for subsequent events of the process,
available at: www.ssarvi.com

Eligibility for resolution applicants
9. | under section 25(2)(h) of the Code is
available at URL:

Email Request to be sent on:-
cirp.vishalstructurals@gmail.com
Also available at — www.ssarvi.com

10 Last date for receipt of expression of | 26th May 2025
| interest
11 Date of issue of provisional list of 5th June 2025

"| prospective resolution applicants

19| Last date for submission of objections
to provisional list

10th June 2025

13, Date of issue of final list of

. : . 20th June 2025
prospective resolution applicants

Date of issue of information memo- | 25th June 2025
14 randum, evaluation matrix and
" request for resolution plans to

prospective resolution applicants.

15. | Last date for submission of

) 25th July 2025
resolution plans

16.| Process email id to submit
Expression of Interest

cirp.vishalstructurals@gmail.com

Note: The information mentioned herein is based on the current information available with the

Resolution Professional as of now. Any additional information received by the Resolution

Professional will be updated from time-to-time to persons making request for the same
through email on the Email ID mentioned against Sr. No. 9

CA Prashant Jain

Resolution Professional in the matter of Vishal Structurals Private Limited

Registration Number: IBBI/IPA-001/IP-P01368/2018-19/12131
A-501, Shanti Heights, Plot No, 2,3,9b/10 , Sector 11,

Date: 12th May 2025
Koparkharine, Navi Mumbai - 400709 , MH.

Place: Mumbai

epaper.ﬁnan{:iaiexprea.mn‘. .

isin the process of rampingup capex guidance was 5,500 Amount of
capacity to 4.2 MTby FY27. crore but it translated into Name of the Scheme(s) Distribution | VAV as on May 09,
We are very serious about  I4,500 crore.So,the remaining  per unit)* 2025 (X per unit)
| the investment. Currently,we hasbeenaddedtoFY26. —PTI : P
Nippon India Balanced Advantage Fund - IDCW Option 32.5340
B et i Nippon India Balanced Advantage Fund - Direct Plan - | 0.2200 452105
'-;" h SBI Madlame Camn Bosd, Mombur, Mabarashim, 406802 | IDCW O t °
. Branch Address: SAM Branch 1 {Hyderabad), 1 Bo 34, 1034, p Ion | |

*Income distribution will be done, net of tax deducted at source, as applicable.
#or the immediately following Business Day if that day is a non-business day

Distribution amount per unit or to the extent of available distributable surplus, as on the Record
mentioned above, whichever is lower.

For units in demat Form : IDCW will be paid to those Unitholders/Beneficial Owners whose names a

Scheme as on record date.

register of unit holders on the aforesaid record date, will be entitled to receive the IDCW.

Mumbai

May 11, 2025 Authorised Sig

Pursuant to payment of dividend/IDCW, the NAV of the Scheme will Fall to the extent
of payout, and statutory levy, if any. The IDCW payout will be to the extent of above mentioned

Date

ppear

in the statement of beneficial owners maintained by the Depositories under the IDCW Plan/Option of the
All unit holders under the IDCW Plan/Option of the above mentioned scheme, whose names appear on the

For Nippon Life India Asset Management Limited
(Asset Management Company for Nippon India Mutual Fund)

Sd/-
natory

Mutual Fund investments are subject to market risks, read all scheme related documents carefully.

$smc
moneywise. be wise.

SMC GLOBAL SECURITIES LIMITED

( CIN : L74899DL1994PLC063609 )

Regd. Office: 11/6-B, Shanti Chamber, Pusa Road, New Delhi-110005
Phone No : 011-30111000 | E-mail : smc@smcindiaonline.com | website : www.smcindiaonline, com

Extract of consolidated financial results for the quarter and
year ended March 31, 2025

{% in Lakhs except othenaise stated)

CONSOLIDATED
Quarter Ended Year Ended
" Particulars
March December March March March
31, 1025 31, 2024 31, 2024 31, 2025 31, 7024
{ Audited j# {Unawdited ) {Audited ) # {Audited) {Audited})
1 Total Revenice from operations 42,146.57 45 546.61 S0, 541.94 1,77.574.15 1,63, 840.87
2 Met Profit for the period (before Tax and Exceptional [tems) 613.73 5,580.30 £,534.58 19,.203.33 24,449 34
3 NMet Profit for the perlod before Tax (after Exceptional [tems) 613.73 5,5680.30 £ 534.548 19.203.33 24 44038
4. Met Profit for the period after Tax [after Exceptional Items) 408,77 4, 366,96 6,623,749 14.681.16 18,827.65
5 Total Comprehensive Income for the period (Comprising Profit {after 293.34 4,.5668.87 6.591.18 14, 768.30 18,909,73
tax} and Other Comprehensive Income (after tax))
& Paid Up Equity Share Capltal 2,094,00 2,004.00 2,004.00 2.004.00 2,094.00
(Face Value of ¥ 2 sach)
7 Other aguity 1,19,623.13 1,07.478.71
& Earnings per share (EPS) {in ¥}
(not annualised except for the year ended March 31)
Basic & Diluted EPS 0.36 417 .30 13.592 1763
Refar Note no.5
MNotes:
I These consolidated financial results for the quarter and year ended March 31, 2025 of SMLC Global Securities Limited ('Parent Company”) and its subsidiaries (tagether

referrad as "Group’ | and Foint Venture have bean reviewed and recommended by the saudit Commities and ppproved by the Board of Direchors of the Company 2l ils meeting

keld on Sunday, the 11th May, 2025, The results for the year ended March 31, 2025 have been audited by the Statutory Auditors, P.C. Bindal & Company.

Accountants.

Chartered

2  The above s the extract of the detalled format of quarkerly and year ended financial results filed with the Stock Exchanges under Regulation 33 of the SEBI {Listing and

Qiner Dsclosure Regquirements) Reguiation, 201 5%, The

wiwewl smcindiaaonling. com

full fTarmat af the quarter ended Nnancial resulls are availabie on [he Tnvestor Corner Section of aur website

3 Theseconsolidated financial results have been prepared in accordance with the Indian Accounting Standards (' Ind 5" prescnbed under Section 133 of the Companies act,

2013 read with Companies {Indian Accounting Standards) Rules, 2015, asamended from time to time.

4 TheBoard has proposed and recommended final dividend for FY 2024-25 E060% .2, ¥ 1. 20 per equity sharesofthe face value of $2/- sach amounbngto £1,256.40 lakhs to
its aquelty sharehaldecs (subjectta appraval of the shareholdais in the ensuing Anneal Genesal Meating) in additlon ba interlm dividend @80% pald during the FY 2024-25_

thismakes the botal dividend @l 200%0,e, 7 2 40 pereguity share

5 The Agures for the guarter ended March 31, 2025, and March 31, 2024 are the balancing fgures between sudited figures in respact of the full finencipl year and bhe

published year bodate figures up o the end of third guarter of the respective financial year, which were subjected tolimited review.

6 Additional informationon standalone financial results isasfollows

(¥ 1M LAKHS)
Quarter Ended Year Ended

Particulars March December March March March
31, 2025 31, 2024 31, 2024 31, 2025 31, 2024
{Audibed]# (Unaudited) [Audited)# [Budited) (Andited)
Total revenue from operations 19,902,931 22,282,202 25,015.80 92,429,119 B5.315.07
Profit before tax for the péried 749.08 2,022.02 5,310.26 13,117.09 17,994.20
Profit after tax for the period B&1.20 1,551.80 3,932.54 10,526.14 14,102.56

For and on bahalf of the Board
sdf- sd /- sd)-

Place : New Delhi
Date : May 11, 2025

5 C. AGGARWAL
(Chairman & Managing Director)
(DIN ; DOOO3Z6&T)

MAHESH C. GUPTA
{Vica Chairman & Managing Diractor)
(DIN : DDOOD3082)

VINOD HUMAR JAMAR
{President & Group CFO)
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